FORM A
PUBLIC ANNOUNCEMENT

IUnder Reguiation G af the Insolvency and Ban=uptcy Board of india
(nsotvency Resolution Process for Corporate Persons) Hegulations, 2018)
FOR THE ATTENTION OF THE CREDITORS OF

GLOBAL POWERSOURCE (INDIA) PRIVATE LIMITED

RELEVANIT PARTICULARS

U74140MH2Z006FTC 163562

. | Address of he regishensd cllice and C-708. Noelanth Par, Vichanvibar Wost Mombai,
peincipal office (f any) of corporse Mumibai Business City MH 4000858 IN

cabror
Insolvancy commencement date n 177022023 {CRP has commenced on 17022023
respect of comparate debnior Tha Copy of Order was uploaded at Hon'bie NCLT
Mumbai On 200022023

16082023 {Being 130 days from CIRP
Commancernant date (e, 1702/2023)

IESPA0N .193017%'2019 20201 2764,
Flat No. 10G, Tower 2, Maph Runwal Greers. Near
Forts Hosoital, Mulund Uink Road, Nahur,

)| Address and e-mail 1o be used for
comaspandencs wil the intanim
reschution professional

chuse (b) of subsection (64) of sechion
21, ascersaned by the nlerirm resoluson
professicnal

13, Names of Inscivency Professionsls NA

dentfied to act as Authorisad

Representatve of credtors in a class

(Three names for each dass) A _

14./(a) Realevant Forms and htips /bbbl govinenhoma/downloads
(b} Datais of authorized reprasantaives | NA

ara available at: |

Nctice 5 harsby given that the National Company Law Tnbunal has ordered the
commencemeant of a corporate msolvency resolution process of the Global Powersource
{India) Private Limited on 17/02/2023. (CIRP has commenced on 17/02/2023 The Copy of
Order was uploaded al Hon'bée NCLT Murmbass on 20/02/2023 )
The creditars of Global Powersource (India) Private Limited, are hereby called upon to
submit their claims with proof on or before 06/0G/2023 the date falling fourteen days from the
appointment of the Intenm resciution professional to the interim resolution prodessional at
the address mentioned against entry No, 10.
The inancial creditors shall submit their clams with proof by efecltronic means onty. All other
creditors may submit the claims with proof in person, Dy post or by electronsc means.
Submission of false or misleading proofs of claim shall attract penalties.
Mr. Yatnkumar Sumatilal Shah
Registration No. - IBEIPAOCY/IP-P-01785/2019 - 2020012764
Intersm Resokdtion Professional
In the matter of Global Powersource (India)} Prvate Limited
Date :200/02/2023
Place: Mumbai




